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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
O.A. No. 511 OF 2023

True copy of vide letter No 1815/D.D.M, dated
8.10.2024

IN THE MATTER OF: -
PRIYANK BHARATI ...APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS ...RESPONDENT
INDEX
'S.NO | PARTICULARS PAGE NO.
} 1. | AFFIDAVIT ON BEHALF_OF CHIEF ENGINEER
| (GANGA), IRRIGATION AND WATERRESOURCE
‘ ]DEPARTMENT, MEERUT IN THE COMPLIANCE
| WITH ORDER DATED 05.08.2024.
2. ANNEXURE R1
True copy of vide letter No 1444, dated
23.08.2024
3. ANNEXURE R2
| True copy of through vide letter no
SWHD/NIH/2024-25, dated 06.09.2024
4. ANNEXURE R3
| True copy of vide letter no 1624/DDM, dated
13.09.2024
. 5. ANNEXURE R4
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6. ANNEXURE RS
True copy of the vide letter No 1955/DDM NGT

611/2023, dated 28.10.2024

Ts ANNEXURE R6
True copy of the proposal of NIH

\‘)94/

ILED THROUGH

BHANWAR PAL SINGH JADON
STANDING COUNSEL OF STATE OF U.P.
NATIONAL GREEN TRIBUNAL

DATE: 08.11.2024
PLACE: NEW DELHI
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IN THE MATTER OF: - Rah i
ca
PRIYANK BHARATI 1P Bar CoAPPLICANT 64/20
Ch. No. 16. Zila Bar Building, Meerut
VERSUS Mob- 9219503050
STATE OF UTTAR PRADESH &ORS ...RESPONDENT

AFFIDAVIT ON BEHALF OF CHIEF ENGINEER (GANGA), IRRIGATION AND
WATER RESOURCE DEPARTMENT, MEERUT IN THE COMPLIANCE WITH
ORDER DATED 05.08.2024.

I Gyan Prakash Srivastava aged about 55 years, S/o Shri Naval Kishore

Srivastava Chief Engineer (Ganga), Irrigation and Water Resources Department,

.- State of Uttar Pradesh presently at Meerut, do hereby most solemnly state and
' ~"f . affifn:r_ as under;

| Pm the Chief Engineer (Ganga), Irrigation and Water Resources
, » De’partment State of Uttar Pradeshand fully conversant with the facts
\\, T et /a’nd circumstances of the present case. | affirm that this affidavit is being
filed by the Deponent in compliance of order dated 05.08.2024 of this
Hon’ble Tribunal.

2. In this original application the Tribunal is considering the issue of
encroachment on Budhi Ganga/ Budhi Ganga Flood Plain Zone
originating from Village Devel of District Muzaffarnagar and reaching
Garhmukteshwar of District Hapur via Hastinapur of District Meerut.
The grievance in the O.A. is mainly relating to the encroachment in the
River land at Hastinapur. 2
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That the operative part of the order dated 05.08.2024 of this Hon’ble
Tribunal has been mentioned below:

“PARA 5It is undisputed that river Budhi Ganga is Tributary of River
Ganga, therefore its flood plain are required to be defined in terms of
Ganga Rejuvenation Order 2016. Therefore the concerned District
Magistrate who is also the Chairman of District Level Ganga Committee
will submit a report atleast one week before the next date of hearing
disclosing the steps which have been taken to demarcate the flood plains
of river Budhi Ganga.

PARA 8Mr. Ankit Verma accepts notice for Respondent No. 6 & 7 and
seeks four weeks time to file the reply.”

It is most humbly requested that in vide letter No 1444, dated
23.08.2024, from the office of Executive Engineer, Drainage Division — |
Meerut sent a letter to National Institute of Hydrology (hereinafter
referred as NIH) for determining the flood plain zone of Budhi Ganga.

"True copy of vide letter No 1444, dated 23.08.2024 has been attached
' . herein as ANNEXURE R1.

=«

important to mention that in response of the abovementioned

no SWHD/NIH/2024-25, dated 06.09.2024, desired the following data for
determining the flood plain zone of Budhi Ganga River.

S.NO | DATA SOURCE RESPONSIBILITY
1. River Cross Section Survey Sponsoring
Irrigation Agency
Department
2. High resolution DEM Survey SOI, Sponsoring
Drone Survey Agency
3. Structures (Bridges, Barrage, | Govt. of U.P Sponsoring
Embankment) Agency
4, Previous Flood inundation NRSC, RSAC-UP Sponsoring
extent from satellite Agency

True copy of through vide letter no SWHD/NIH/2024-25, dated 06.09.2024 has
been attached herein as ANNEXURE R2. 2
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6. It is prudent to mention that through vide letter no 1624/DDM, dated
13.09.2024 from the office of Executive Engineer, Drainage Division —I,
Meerut to the Director, Remote sensing Application Centre, Aligarh,
Lucknow. It is mentioned that the data of the Previous Flood inundation
extent from satellite has been requested, and the same will be made
available to NIH within one week.True copy of vide letter no 1624/DDM,
dated 13.09.2024 has been attached herein as ANNEXURE R3.

7. It is pertinent to mention that in the light of above data a vide letter No
1815/D.D.M, dated 8.10.2024, from the office of ExecutiveEngineer to
the Director, NIH. It is submitted thatHigh resolution DEM has been
obtained and handed overin pursuant to (Rejuvenation, Protection and
Management) Authorities order, 2016.
True copy of vide letter No 1815/D.D.M, dated 8.10.2024 has been
attached herein as ANNEXURE R4.

8. It is germane to mention that in the vide letter No 1955/DDM NGT
611/2023, dated 28.10.2024, from the office of Executive Engineer,
Drainage Division —I, Meerut to the Director, NIH. It was communicated
that all the data and topoplan related to the River Cross Section,

. Structures (Bridges, Barrage, Embankment) has been provided to take
f .the necessary action for determining the flood plain zone.
H \T‘_ruya copy of the vide letter No 1955/DDM NGT 611/2023, dated

28 24 has been attached herein as ANNEXURE R5.

7|t is respectfully submitted that considering the(Rejuvenation, Protection
and Management) Authorities order, 2016 and 100 year return period,
in the proposal submitted by NIH. The study will be completed in three
months from the date of supply of all the data and approval of Director,
NIH, and an interim report with readily available data by 1.5 months will
be submitted.

True copy of the proposal of NIH has been attached herein as
ANNEXURE R6.

capacity on and derived from the official records and | state that ing

| state that everything stated above has been stated by me in my ;icial
material has been concealed there from.

DEPONENT
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VERIFICATION

Verified at MEERUT on this 08 day of November, 2024 that the contents
of the above affidavit from paragraphs 1 to 9 are believed to be true and

correct to the best of my knowledge and belief. No part of it is false and

- Nothing material has been concealed therefrom.

0 s\n\%’”“
: DEPONENT
S
Q\D\\\\(‘Vv}\
Dahul @hab%
e ol CREN 1p Bar Council E.N- 164120

Certified that Shri..S % No. 16, Zila Bar Building, Meerut

Identified by Shefi.....J. o0l T e Mob- 9219503050
Made this afﬁdnvu bc[or" me O]
BL.vesercsssoosassssesssssansssersass a.m./p.m.

Oath , Mosry
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Corer wiften twrere, Wed vhtere, wohy Rrtian o v vtewrn (Bam,
2 3w o9
AEREm TR, ¥yl -247 667 (TTTUUY) N
National Institute of Hydrology

(A Governmwn! of Indla Sacaty under Minlatry of Jot Shadl,
Departmen! of \atet Rosourees, R.O. 8 G.R.

Annexeve - R2
‘ANNEXURE R2

AV L
.

le= G2@
R R
Prons ; 4911332212108, 272100

Jalvigysn Bhawan, Roorkee - 247 667, (Umnmand) INOIA

AN 150 9001 . 2018 Coried Orgunizath Wod & wrw.nthinorkee.gavin

No. SWHD/N1H/2024-25
Date September 06, 2024

Exccutive Engineer,
Drainage Division-1, Mecrut,

Irrigation and Water Resources Department, Govt. of UP

Sub.: Proposal regarding Flood plain zont delincation of Burhganga a tributary of the Ganga

river from village Dabal in Dist. Muzaffarnagar to Garh Mukteshwara. '

Ref: Your Letter Dated 28-08-2024

Sir,

With refercnce to your above cited }éttcr. piOposnl' for Flood plain zonc dclincation of Burhganga
a,tributary of the Ganga River from village Dabal in Dist. Muzaffarnagar to Garh Muktcshwara.

is cnclosed herewith.

With Regards,

G

Head, Surfaée Water Hydrology Division Ao \)\ N
ational Insti f Hydrology, Roorkee .

N't'uomll stitute of Hy By R« ‘: ' (m")

Alau'a'q: T Wl HenE

30 W0 ¥%3
Ny
Anfreror
T R woEA
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ANNEXURE R6

“Proposal by National Institute of Hydrology, Roorkee

Title of Study: Flood plain zone delineation of Burhganga a tributary of
the Ganga River from village Dabal in Dist. Muzaffarnagar
to Garh Muklesllwarn.

The- Executive Eiginecr, Draindge Division-l, Mccrut, Irrigation and Water Resources
Department, Govt. of UP (Dated i8-08-2024) has approached Dircclor, National Institutc of
Hydrology Roorkee 10 carryout the study for “i7lood plain zonc dclincation of Burhganga a
tributary of thc Ganga river from village Dabal in Dist. Muzaffarnagar to Garh Mukieshwara”
as per dircction given by Hon ble NGT. Director, NIH has assigned Surface Walcr
Hydrology Division o take up this study.

From the initial discussion .with the Drainage Division-1, it has been found that the Burhganga
a wibutary is having very less width and water flows mainly duriué the rainy scasons and
joint to the Ganga river at 3 to 4 lacations. It is also reported that no obscrvation of
flood/discharge or water level i is available at this teibutary. Undcr these condition following
methodologies will be apphcd for dclincation of flood plam carresponding to frequency of
once in hundred year Hood. :

Brief Methodology:

Catchment Delineation
The-catclhiment arca of the Burhganga lnbutary will be dclineated from the CartoSat DEM and

Survey of India Topo Sheets in GIS platform.

Flood Frequency Analysis
Since historical flood dischatge data is not availablc. The ﬂood valuc will be estimated from

rainfall of corrcsponding return penod usmg unit hydrograph (UH) appruach

Hydraulic Modelling ; |
Once the flood corresponding to 100 ycar réturn period is' estimated, the hydraulic model

(HEC RAS/ Mike+) will be used to simulate the flow pattern on the cxisting topography
(represented through cross-section, B'nhymetry i.c. Digital Elcvation Model) for estimating
‘ -ﬂood inundation exlen( Thc nvcr cro«-sccnon and Dng:tal Clevation Model is to be prov:ded

he hydraulic model will provide the flood inundation cxtent for 100 year retum period
flood. NIH will process the output and the line corvespondi “},NW’“C"‘ of flood plain
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\\'lll be provided as a KML fil¢ and Shape file to the Irrigation and Wa(cr Rc:ourcc$
Dep'\r(mcnl Govt. of UP. The coordinates (Lat, Log) at suitablc interval {or bcnd to bend)
will also be provided for further use. The Irrigation and Water Resources Department, Govt.
of UP aficr verification/validation of the line may takeup the work for physncal demarcation
and notification as per nctessity and directive of Hon'ble NGT.

Data Requirement:

SN Data : Source ) ‘ Responsibility
| River Cross-scclion Survey - Sponsoring.agency
2 High resolution DEM | SOI, Drone Survey " | Sponsoring agency
3 |CaneSaiDEM  [NRSC . NI —
4 Structurcs (bridge. | Govt. UP . . Sponsoring agency,
" | barrage, cmbankment

. ¢Le) X i ‘ .
S - | Previous Flood inundation{ NRSC, RSAC-UP Sponsoring.agency

| extent from  satellite data . : .

Duration of Study: - ' «

_The sludy will be complctcd in Threc. months from ihe date of ¥0pply of all data and approvm
" of Dircctor, NTH Roorkee. NIH will submit onc intérim report with read:ly avmlable databy -

Y

1.5 momhs

—————ﬁiygrznd—Paymem Scheduie:

Thé Total cost of the study will be R§ S, 28, 000 plus GST charges (18% or as applicablc)
« 60.% payment is to be made along with the award of work. .
¢ 40% paymcnl is 10 bc made on submission of thc final rcport of the-study. ,

A
AT




